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AMCA/ORDER

This is an appeal filed by the assessee against the order of the Id.
AddI/JCIT(A)-5, Delhi, dated 30.06.2025 for the assessment year 2023-
2024.

2. None represented on behalf of the assessee. Shri Khubchand T
Pandya, Sr. DR appeared on behalf of the revenue.

3. A perusal of intimation u/s.143(1) of the Act also shows that the CPC
has treated the entire receipts of the assessee as its income. The
expenditures have not been allowed. This is not permissible. If the
exemption is being denied then obviously the income of the assessee
would have to be assessed as business income and the expenditures in

relation to such business income is liable to be allowed. This being so, as



ITA No.297/Ran/2025
the adjustments are made in the intimation is not falling within the category
of the adjustments permissible under the provisions of Section143(1) of the
Act, the intimation found to be invalid and consequently the same stands
guashed.

4, In the result, appeal of the assessee is allowed.

Order dictated and pronounced in the open court on 25/11/2025.
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